Cs

Most Urgent / Qut-At-Once

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

ORDER

The foliowing Sr. Personal Assistants/Personal Assistants are hereby detalned and directed to report
in the Office of CDLSA, Room No. 287, THC, Delhi sharp at 09:30 am posltively for duty in National

Lok Adalat scheduled to be held on Wﬂﬂﬂiﬁﬂlﬂtﬂﬂl at Tis Hazarl Courts, Delhi:-

Sl Name of the Official Present Place of Posting

No.,

o Sh. Yogesh Joshi PA in the Office Pool, Central District, Tis Hazari Courts, Delhi.
EC : 36777474
Mob. No. 9868877461 ;

2. Sh. Deepak Kumar PA In the Office Pool, Central District, Tis Hazarl Courts, Delhl,
EC: 13871961
Mob. 9818584570 . .

3 Sh. Rohit Mann Sr. PA In t:he Office Pool, Central District, Tis Hazarl Courts,
EC : 18736944 Delhi. r
Mob: 9899885170 y

4, Ms. Jyoti PA in the qOun of Ms. Sonam Gupta, AS] (FTSC} (POCSC}-01,
EC : 61574000 Central District, Tls Hazarl Courts, Delhi.
Mob: 9821615571

5. Sh. Kuljeet Singh PA In the court of Dr. Pankaj Sharma, PO MACT -02, Central
EC : 13557 District, Tis Hazari Courts, Delhl.
Mob: 9811507851

6. Ms. Sakshi Swami, PA In the court Vacant Court, District Judge-03, Central District,
D/o Sh. Vikas Swami Tis Hazarl Courts, Delhi.
EC- 8448859011

7 Sh. Shubham Kumar Sr.PA in ‘the court of Ms. Ravinder Bedl, District Judge
Srivastav (Commerclal Court)-12 , Central District, Tls Hazarl Courts,
EC: 46187033 Delhi.
Mob: 8604874886

8. Sh. Vikas PA In the court of Ms. Upasana Satija, SCJ)-cum-RC,
S/fo- Sh. Vijender Singh Central District, TIs Hazari Courts, Delhl.
Dabas '
Mab: 9650939472

9, Ms Gulabsha Sr. PA in the Office Pool, Central District, Tis Hazari Courts,
D/o Sh Tamizuddin Delhi.
Mob: 9625359885

10. | Ms Bhawna Sr.PA in the Office Pool, Central District, Tis Hazar! Courts,
D/o Late Sh. Pramod Delhl.
Kaushik
Mob: 7082791988

11 Sh Manish Kumar Badal PA In the Offtce Pool, Central District, Tls Hazarl Courts, Delhl.
S/o Sh Harish Kumar ‘
Mob: 9540415167 .

12. Ms. Akanksha Rathi PA in the (Ofﬂce Pool, Central District, Tis Hazarl Courts, Delhi.
D/o- Sh, Jitendra Rathi
Mob: 7042711778 .

13. | 8h. Jatin PA In the Office Pool, Central District, Tls Hazarl Courts, Delhl.
S/0- Sh. Om Prakash
Mob: 9716189069 ;

14, Sh. Bhavneet PA In theﬁOﬁ’ice Pool, Central District, Tis Hazarl Courts, Delhi.
S/0 Sh Harbhagwan
Mob: 9911440375 .

15. Sh. Raman Otwar PA in the‘? Office Pool, Central District, Tis Hazari Courts, Delhl.
5/0 Sh Mangat Ram Otwar :
Mob: 8178190151 .

i6. Sh. Vinay Falwarla PA In the Office Pool, Central District, Tls Hazarl Courts, Delhi,
S/o Sh Om Prakash 0
Falwaria
Mob: 8527684289 .

17, Ms. Bharti PA in thé Office Pool, Central District, Tls Hazari Courts, Delhl.
M/ Ch Mamsam Cimas s




£

18, | Sh. Varun Sainl PA in the Office Pool, Central District, Tis Hazari Courts, Delhi. |
S/o- Sh. Subhash Chand )
Salni ,
Mob: 8595344524 i
20. Ms., Megha Batra Sr. PA In the Office Pool, Central Distrlct, Tis Hazan Courts, |

W/o Sh. Mukul Batra Delhi. _l
Mob: 9870597106

Noto:

4. All the Sr. Personal Assistanis / Personal Assistants are hereby Informed that no exemption wiil be
entertained In this ragard.

2. Non-compilance of the above directions or proceeding on leave shall be viewed seriously,

T5.00-507%

(VIRENDER KUMAR BANSAL)
PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
DELHI

_ 60 0
No. é 60 s JAdmn-1/P B T/HQs/2025 Dated, Delhi the 5

Copy forwarded for Information and necessary action to:~

The Member Secretary, Delhi State Legal Services Authority, RACC, New Delhi.
The Secretary, DLSA (Central), Tis Hazari Courts, Delh alongwith original applications of Ld. Officers.
The Officer In-charge, Accounts Branch, Central, Tis Hazarl Courts, Delhi.
. The Personal Office of the undersigned.
5. The Officials concerned for necessary compllance.
~ The Dealing Asslstant, Layers Seat, Computer Branch, Central, THC, Delhi.
7. The PRO/APRO, Tls Hazarl Courts, Delhl.
he Web-slte Committee, Tls Hazari Courts, Delhl.
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PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
DELHI
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